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BEFORE THE NATIONAL GREEN TRIBUNAL, CENTRAL ZONAL
BENCH, BHOPAL (M.P.)

Execution Petition 2 of 2020
IN
Original Application No. 88/2015

IN THE MATTER OF:

Babu Lal Jajoo ...Applicant
Versus

State of Rajasthan & Anr. ... Respondents

ACTION TAKEN REPORT IN COMPLIANCE WITH THE ORDER
DATED 25.07.2022

I, Ramesh Chandra, son of Late Shri Shiv Dutt Naudiyal, aged about 52 years, R/o
B-619, Sector-17, Vasundhara, Ghaziabad — 201012 also duly authorized
representative of Respondent no.2, having its office at 12, Jindal Centre, Bhikaji

Kama Place, New Delhi - 110066 do hereby solemnly state and affirm as under:

1. That 1 am the authorized representative of the Respondent no.2 and I am
well conversant with the facts and circumstances of the matter and as such
competent to swear this affidavit on behalf of Respondent no.2.

2. It is submitted that on the last date of hearing i.e. 25.07.2022, it was
apprised to the Ld. Tribunal that the order relating to Consent to Establish

(“CTE”) has been given to the Respondent No.2. In pursuance to the same

the Respondent No. 2 has commenced preliminary work with regards to
*/'FX_OR

o

e STP.
* "X
O( S, 'ﬁ] t vide order dated 25.07.2022, the Ld. Tribunal had directed to submit
/
%‘)\_/ : Z:lion Taken Report with regard to work undertaken at the Sewage
OF ,ND\"“ .
Treatment Plant “STP”. o i
QL A1~ N
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4. In furtherance of the last order dated 25.07.2022, the Respondent No.2 has
floated inquiry from various vendors & have raised requisitions for the
project execution in relation to the civil works, supply, and erection &
commissioning. Furthermore, the Respondent No.2 has also undertaken
basic engineering work of the project. Respondent No. 2 has begun
preparation of bill of quantities (“BOQ”), along with load data for civil
work and the same is underway.

5 It is submitted that Respondent No. 2 has also commenced preparation of
details pertaining to civil and mechanical structure work of the STP. It is
submitted that the preparation of technical details for equipment with
respect to the mechanical, electrical and instrumentation of the STP is in
progress.

6. Furthermore, it is submitted that basic Engineering Drawings as per plan
for floating enquiry/ raising purchase requisitions for overall project
execution is also under progress.

T It is submitted that in view of the work undertaken by the Respondent No.
2 post approval of CTE, the Respondent No. 2 has also prepared some
basic Engineering drawings for the 10 MLD STP. Copy of the Engineering
Drawings has been annexed hereto and marked as Annexure — A/3
(Colly.).

8.  Further, it is submitted that the draft lay out plan of the proposed STP has

and belief and also as per the records maintaine‘i’i/’f_l’)xl}espondent no.2 in

L. NG S
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the ordinary course of business. That nothing material has been concealed

from this Hon’ble Tribunal. £ ,,_\ -

I "1

DEP O N E N T
VERIFICATION

I, the above-named deponent, do hereby take oath and verify that contents of this
affidavit are true and correct to my personal knowledge and based on the records

maintained in the ordinary course of business and nothing has been concealed therein

and no part thereof is false.

15 SEP 2022 }‘ E

1555?”

& correct to his Knowledge
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Annexure A-4

JSL Existing STP Plant

PROPOSED PLANT LAYOUT STP




Proof of Service
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Ankita Sinha

From: Ankita Sinha

Sent: 15 September 2022 14:22

To: nluadvrohitsharma; npbhilwara; rorpcb.bhilwara; akshay19rathore96@gmail.com

Cc: Nilava Bandyopadhyay; Anurag Abhishek

Subject: In the matter EA 02/2020 " Babulal Jajoo v. State of Rajasthan : Service of Action
Taken Report on behalf of Respondent No.2

Attachments: Action Taken Report _ 15.09.2022 (bw).pdf

Dear Sir/Ma’am,

In compliance to the directions of the Hon'ble National Green Tribunal, Central Zone Bench, Bhopal issued
vide order dated 25.07.2022, we, on behalf Respondent no.2, are serving the copy of the Action Taken
Report along with documents. Please find the same as attachment to this mail.

You are requested to kindly issue your respective acknowledgments upon receipt of this mail. This mail
shall be treated as sufficient service of the 'Action Taken Report’filed by Respondent no.2.

In case of any further clarification or assistance, please feel free to reach us.

Regards,

Ankita Sinha

S&A Law Offices LLP

E-337, East of Kailash

New Delhi-110065, India. www.sandalawoffices.com

Tel: +91-124-4666400 (Ext-2305); Fax: +91-124-4666401
Other Offices: Gurugram | Mumbai | Bengaluru

Legal 500 Indian Business Forbes Legal ALB Asia IP Asian Legal
Asia-Pacific 2021 Law Journal Powerlist 2021 Rankings 2021 Business, Thomson
Top Tier Firm Award Winning Top Law Firms Top Tier Firm Reuters
Law Firm Top Law Firms

Talent | Teamwork | Innovate | Results

In very rare cases, our e-mail filtering software may eliminate legitimate email from dlients unnoticed.
Therefore, if your mail contains important instructions, please make sure that we acknowledge recejpt of
those instructions. Thank you. Disclaimer





